NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 06/07/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI. S.VIJAYARAGHAVAN MEMBER-TECHNICAL

APPLICATION NUMBER
PETITION NUMBER : TCP/25/2016
NAME OF THE PETITIONER(S) : Mekuba Petroleum India P. Ltd and 3 others
NAME OF THE RESPONDENT(S) : Wynn’s Mekuba India P. Ltd and 5 others
UNDER SECTION : 397/398
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
Lead by .
_L. Semlox Covmsel T )as She shads C@MSQQ "GD'Y YZ‘). é&@
T k. Bhosleos
Pas Q{MWW'W}
FPretal Jodin
I(LU/H/‘-.“

oo D0 Sames e yen? ) a3 gL ok RETRERenBR A on

\)
T
AR, MHLS a0
C
2. koL MQ\:‘:O?{'&EII Mokan.  (CouNSH— o -
o Huaes S AR

ORDER

Counsel for the Petitioner present. Counsel for R-2 present. Counsel for R-4 and
R-5 present. Counsel for Petitioner prayed time for submission of argum;nts.
Time is extended with the condition that in case the Petitioner fails to submit the
final arguments, the other side will be heard and the matter will be decided on

merits. Put up on 24.07.2017 at 10.30 A.M. N
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(S. VIJAYARAGHAVAN) (CH. MOHD SHARIEEJ ARIQ)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)




